
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No. 187 of 2023 (SZ) 

In the matter of: 

Tribunal on its own motion SUO MOTU based on the news 

Item in The Times of India, Chennai Edition Newspaper  

Dt: 28.11.2023, under the caption “Fish in Mylapore temple  

tank found dead, deepam oil blamed” and in The Hindu Newspaper 

dt: 28.11.2023, under the caption “Thousands of dead fish removed from 

Kapaleeswarar temple’s tank in Chennai”.     

With 

Hindu Religious Charitable Endowments Department, 

Rep. by its Commissioner, 

Chennai and Others.        …Respondent(s) 
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Mylapore, Chennai – 600 004 
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4. 

 

 

28.11.2023 

Communication between the Assistant Director 

and Fisheries and Fishermen Welfare and The 

Assistant Engineer, Division 124, Zone – 09, 

Greater Chennai Corporation, Mylapore, 

Chennai – 600 004 

Letter No. Na.Ka.No.69/AA1/2023 

 

5. 28.11.2023 Sample Analysis Report – Tamil Nadu  

Dr. Jayalalithaa Fisheries University 

 

(Note: The page numbers are at the top centre of every page) 

 

Through 

Dr. D. Shanmuganathan 

Standing Counsel for Tamil Nadu 

National Green Tribunal 

Southern Zone, Chennai 

Date: 28.01.2024 

 

8

7

6

4 - 5

1 - 3



BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No. 187 of 2023 (SZ) 

In the matter of: 

Tribunal on its own motion SUO MOTU based on the news 

Item in The Times of India, Chennai Edition Newspaper  

Dt: 28.11.2023, under the caption “Fish in Mylapore temple  

tank found dead, deepam oil blamed” and in The Hindu Newspaper 

dt: 28.11.2023, under the caption “Thousands of dead fish removed from 

Kapaleeswarar temple’s tank in Chennai”.     

With 

1. Hindu Religious Charitable Endowments Department, 

Rep. by its Commissioner, 

119, Uthamar Gandhi Salai, 

Nungambakkam, 

Chennai – 600 034 

2. The Chairman, 

Tamil Nadu Pollution Control Board, 

No. 76, Anna Salai, Guindy, 

Chennai – 600 032 

3. The District Collector, 

District Collectorate Office, 

No. 62, Rajaji Salai, 

4th Floor, Chennai – 600 001 

4. Department of Fisheries and Fishermen Welfare, 

Rep, by its commissioner, 

3rd Floor, Integrated Animal Husbandry and Fisheries Building, 

Nandanam, Chennai – 600 035. 

5. Arulmigu Kapaleeswarar Temple, 

Rep, by its Executive Officer, 

12/1, North Mada Street, 

Mylapore, Chennai – 600 004      …Respondent(s) 
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